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IN THE central A0HI\'I5Tf?ATI\/E TRIBUNAL

PRINCIPAL BENCH
NEW DELHI

0.A. No. 657/1991

New Delhi, dated 15th r»b,,l995

COR An

Hon'ble Shri P»T« Thiruvongadau, !*lember(A)
^on'blo Smt.Lakshrai Suaminathan, MemberCO)

Shri niadan s/o Shaopal

2.Shri Shankar s/o Mangu

3,Shri !*langu s/o Meva

4.Shri Hari R«m s/o Wadha

5,Shri Kalu s/o Sheorain

6,Shri Prabhu s/o Balu

7,Shri Banwari s/o Balu

8,Shri Wange Ram s/o Sagariya

9,Shri Dhura S/o Goma

lO.Dhan Singh s/o Surjan Singh

ll.Sh.Rameshuar s/o Chata

All were working as Casual Labour in
the office of P.U.I. K«uant which is
und-sr A.E, J.-Aluar and at present r/o
Wahandera Agency, Cloth flarket, Vishnu
Bazar, Oelhi-6

*

••• Aoplicants

(By Ad\/ocate Shri V.P.Sharna )

v/s

1. Union of India through the Genl,l*1ananar,
Ueatern Railway, Churcgate, Bombay.

2. The Divisional Railway Manager,
Western Railway, Jaipur.

3. The Assistant Engine er,West ern Railway,
Aluar(3.j.) R„oond.nt.

(By Advocate Shri ShyaT» Moorjani )

ORDER (ORAL)

(Hon'bls Shri P.T. Thiruvengadam, Msmber (A)

Learned counsel for the aoolicantj states
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that th« rslisf orayad for has already baan granted by

tha raapondanta and hence he saeks oarmisslon to

withdraw tha OA,

2. O.A, it dianissad as infructuoua. No costs.

(Ukshml Su«nln.th,n) (p.r, Thlru/,n„dm )
nambar(3) Mamber (A)


